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_DELHI LEGISLATIVE ASSMBLY SECRETARIAT.

BULLETIN PART=-II :
( General information relating to Legislative & other matters)
Wednesday 27th December,2000/ Poush 6, 1922(Saka)

No, 116

The following message addressed to the Hon'ble Speaker,Delhi
Vidhan Sabha, Delhi w,s recekved from SHO, Gandhi Nagar, Delhi:=

* I have the honour to inform you that S/Shri Subhash Chopra,
Arvinder Singh Lovely, Mahapbal Mishra, Brahm Pal, Mukesh Sharma and
Smt Meera Bhardwaj, MLAs were detained u/s 65 of Delhi Rlgce Act.,
1978 for disobeying the lawful directions of Police at 1355 hours
on 26,12,2000, '

They were released at 1400 hours from the same place on the
same day i,e. 26,12,2000,"

S. K. SHARMA
SECRETARY



